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5. E. RAILWAY - TENDER

Sr. Divigianal Electrical Engineer
(G¥Ssantragachi, South Easlern Railway,
Kharagpur Division acting on behalf of the
President of India invites open tender,
through e-Tendering in www.ireps.gov.in
wabsile as par details mention below :
Tender Motice Mo. : Elect-Chg-0OT-25-
26-RMPU1; Name of work
Coemprehensive annual maintenancs
contract (CAMC) of Roof mountaed
Packane units {RMPUs} of LHEB/SE AC
Coaches for a perod of three (3) years at
the Coaching Mainlenance Dopols
(Santragachi, Shalimar and
Fadmapukur); Tender Value ; ¥
15,06,49.741.07;, EMD/Bid Security : ¥
0,04.300.00; Tender Document Cost ;
MIL: Tender Closing Date & Time
23/03/2026 at 11:00 hrs.; Eligible
contraciors are requested to apply for the
samea lhrough anline only, in
www.ireps.gov.in wabsite. No offline
tender will b= accepted for this tender
Flease read the tender document
caralully upleadad in the document
saclion for details. Tender Motice, tender
document and other defails are given in
e wanws, ireps, gov, in {PR-1255)

NOTICE INVITING TENDER
On behalt of WBSRDA, The
Executive Engineer Contai Division
invites tender vide NIT No. 08 /
WBSRDA / 25-26 / PMGSY /
CONTAI Dated : 02.03.2026 Last
date of tender submission is
16.03.2026 up to 11.00 hours.
The defails can be obtained

from website
hﬂp:ffwww.whtgg?&rs.gnv.in

Executive Engineer
P&RD, Contai Division, WBSRDA,

Purba Medinipur

Chakdaha Municipality

Chakdaha Municipality
Chakdaha, Nadia
Tender Notice
Chakdaha Municipality invites e-
tender vide tender reference no:-
WEMAD/ICM/WER/NIT-2(1st)/
25-26 & Tender
2026 MAD 1017311 1

Rejuvenation of Municipal
Manikundu Pond in Ward No. 04.

For further information, please visit

Chakdaha, Nadia

Tender Notice
Chakdaha Municipality invites e-
tender vide tender reference no:-
WEMADICM/WEBR/NIT-1({1)/25-
26, Tender Id:- 2026 MAD
1016690 1 & 2026 MAD
1016690 2 for rejuvenation of
pond in ward no 10 & 19. For
further information, please visit

www.wbtenders.gov.in/ www.whienders.gov.in/
Sdl- Sdl-
Chairman Chairman

Chakdaha Municipality Chakdaha Municipality

NOTICE INVITING

PUBLIC NOTICE
{Under rule 9{1) of the Insolvency and
Bankrupicy (Applicalion fo Adjudicating
Authority for Bankrupicy Process for
Pearzonal Guarantors to Corporate
Dabiors) Rules, 2013)
FOR THE ATTENTION OF THE
CREDITORS OFMr. Gopal Chand
Bhura(Personal Guarantor o Mis Siddhi
Edibles Pvt. Lid.)
Motice is hereby given that the Mational
Company Law Tribunal, Kolkala Bench,
in C_P. (IBW&T{KB)2024, by order dated
18th February 2026, passed under
Section 126 of the Insolvency and
Bankrupicy Code, 2016, has ordered the
commencemani of a bankrupicy process
againsthr. Gopal Chand Bhura, residing
at 10, Lord Sinha Road, 5th Floor, Flat
Ho. 50 Kolkata — 700071
The creditors of Mr. Gopal Chand Bhura
are hereby called upon fo submit their
claims with proof on or before 09-03-
2026 o the Bankmuptcy Trustes at the
address menfioned below.
The lasi date for submission of claims
of creditors shall be 09-03-2026. The
creditors may sulbmit their claims throwgh
electronic means, or by hand or
registered post or speed post or couwrier,
Additional details of the Bankrupicy
Trustes:
ks, Despa Agarwal
Insolvency Professional & Bankruptcy
Trustes
IBEl Reqgistration No.: IBEIPA-D021P-
NO1316/2025-2026/14535
Address:
493/8, G.T. Road,
Raghav Residency, Block 3, Flat 4F,
Mear Shree Jain Hospital,
Kolkata — 711102, West Bengal
Email deepaagarwal deepai@gmail.com
Nofe: Submission of false or
mizleading claims with proof shall
attract penallies or imprisonment
inaccordance with the provizions of the
Inzolvency and Bankrupicy Code, 2018
and any ofher applicable laws.

Date: 03-03-2026
Place: Howrah

Deepa Agarwal
IBBIPA-DOZAP-HO1315
2025-2026/14539

This Naotice is herety to declare for all pubiic at
large that the DeclarantiOwner herain being
Sudipla Saha wio Sandipan Saha is absolula
owner of flat being Flat No. 1 (0ne} measuring
about 1127 st super buill up area on he 4ih
Floor logethar wilh garage being 44 in the
ground floor measuing 333 5.1 and one office
measuring 333 5q.1. in the ground floor of the
buikling “Sumitra Apartrent * lying and siluate
at Mouza - Asansol Municipality, J.L Mo, 20, B3
Pict Mo 1. RS Khatisn Mo, 3440, wilhin Asanss
Municipal Corporation, P.S. - Asansol (South),
Disrtict - Burdwan, That the present Owner /
Declarant hereby declaras thal Onginal Chain
Deed being Dead of Comieyance for the year
2008, duly registered before the office of
A.0.5.R- Asansol and recorded in Book MNo. |,
Baing Mo, 619002008, 363215008, have baan
misplaced and accordingly a GD being GDE
Mo 965 dated 09.01.2026 has been lodged
bafore Barabani P.5.The prasant Owner |
Declarant declares that the property is frea fram
all encumbrances and the said property has not
been transfemed whatsoever to any party, Any
perzonis} coming into possession of the
aforesaid Documents and | or any person(s)
who is'are having knowledge of the whersabauts
of the Documents, are hereby requested o
intimate the undersigned forthwith OR if any
person | authority [ association ( sodety | financial
instibution J trust and for olher entities having
any objection / claim ! demand on the above
staled property should contact fhe under signed
ddvocate with supportive [ valid documents,
within a period of 14 days from the dale of the
publication, failing which any claim whatsoever
ghall nol be taken inlo consideration. That the
Pubdic / person | authority / association | society
i financial instifution Srust and for odher enfilies
ara warmad nol 1o deal with the tao above slated
Docurment and any person recaiving or dealing
with the said Documents would do 50 ad their /
hig | her cwn risk and responsibility {including
criminal liability} and the present Owner [
Declarant shall not be liabde in any manner
whalsoever for any lass incurmed by such
personis) on account of amy such unauthonized
dezling
Shaktipada Banerjes
Advocate
Oswal Chamber, 2, Church Lane
4th Floor, Room No. 4034,
Kolkata - TO0001
Maobile : 98317 09135

NOTICE

That the Declaranis herein being Kiswok
Industries Private Limiled purchased land
measuring about 255.25 Decimals ai Mouza
Baniara, .S Elag Mo 1370 (LR 1412), 1371
[LR. 1413), 1388 (LR. 1430}, 1378 |LR. 1420},
1369 (L.R. 1411}, 1368 (L.R. 1410}, 1367 {LR.
1404), 1345 (LR 1367}, P.5. Domijur, Howrah
vide Registered Deed of Comvayances Being
Mo. 08131004002021, DS131003972021,
DR1E1003BI2021, A51 3110042372021,
051310041/2021, 051310037/2021,
DS0403363/2016, 050403361/2018,
DEDERIE2 2016, 0504033672016, That the
prezenl owners | declarants heraby declare
that the Chain Deed being Reqisterad Desd of
Conveyance dabed 03.11.1995, Book Mo, |,
Being Mo. 2406/1995 perfaining fo the above
stated property had misplaced from he custody
of the Declarant / Owner and accordingly and
agenaral diary has been lodged on 10.02 X126
before the Hare Street Police Station and
beamng GDE No. 850 by the prasent Cwner |
Declarant. The present Cwner [ Dedarant
herely declares that the property is fres from
encumbrance and the said propary has nod
been ransferred whalsoever to any party.
any person | authority | association | society /
financial institution § frust and for olher antities
having amy objection { claim | demand on the
Bbove stated property are hereby requesked o
intimate the undersigned forthwith with
supportive | valid documents, within a period
of 14 days from the date of the publication,
failing which any claim whatsoaver shall nod
be faken into considaration. That the Public /
persond authorty | assodiation | society | nancial
nstiution / tngst and for cther entities ane wamed
nol to deal with the above mentioned progarty
&3 was stated in the above stated Document
and any parson recenving or dealing with the
said Documents would do 5o at their ! his [ her
owim risk and responsibility {ncluding criminal
liability} and the present Cwner [ Declarani
chall ot be liable in any manner whalsoaver
for any loss incurred by such personis) on
account of any such unauthorized dealing
Shaktipada Banerjee, {Advocate)

Oswal Chamber, 2, Church Lane

4th Floor, Room No, 4034, Kolkata - T00001
Mobile : 98317 09185

e-TENDER

Sealed Tenders are hereby
invited from the eligible
contractors in connection with
the execution of 1 no of scheme
for road works under NleT No.
40/WBSRDA/MD/2025-26 [1st
Call] of Executive Engineer,
WBSRDA, Murshidabad
Division. The details will be
available in the website
htpp:/iwbtenders.gov.in.

Sdi-

Executive Engineer
WBSRDA,
Murshidabad Division

SBl, Home Loan Centre Baruipur (64202) Public
Citrus Cove, 2™ floor, Kamalgazi More, South 24 Parganas,
Kolkata-700103, E-mail: shi 64202@sbi.co.n

LOSS OF ORIGINAL SALE DEED

All concemead are heraby informed that One Orginal Title Deed No. - 161103260 for
the year 2022 of Mr. Swapan Debnath S'o Mohini Mohan Debnath and & Krishna
Debnath Wio MrSwapan Debnath, Both are residing ai- Madarat Station Road,
Baruipur South 24 Parganas, West Bengal, 700144 having Home Loan Afc No.
42223733946 was misplaced/not traceable from owr cusiody st 5Bl HLC, Baruipur.
The details of Sale Deed are: Onginal Deed Being no 161103260, Registered CD
Vaolume Mo.1611-2022, Page from 90407 o 90441, registered in the Office of the
A DS R. Baruipur, Dist Sowth 24 Parganas relafing to all that the self~contsined and
independent a complets residential Flat on 3™ Floor measuring super buill up area
more or less T93 Sgft and built up area 634 sgft consisting of 2 bedrooms, 1 dinning
cum living, 1 foilet, 1 kitchen, 1 balcony, 1 W.C along with undivided proporfionate
share of land lying and situated at Mouza - Baruipur, within the limits of Bamipur
Municipality, in Ward Mo. 14 being Holding No. 53 at Madarat main road, J.L Mo 31,
Sabek Khatian Mo.- 1736, Hal Khatian Mo.- 5607, Dag Mo. Sabek and Hal No. 1144,
more or less 6.5 Decimal wnder the junsdiclion of ADSR.O. Baruipur, P.5:
Medanmalla, District South 24 Parganas. Butted and bounded as follows ;- Horth -
26 it wide Madarai PW.D Road, South - House of Sri Bistu Sardar. East - House of
Kshama Di, West - Housa of Sri Chinta Pal. We have already registered a General
Diary with Marendrapur Police Stafion, vide GDE Mo - 1848, dated 20.02 2026
regarding the above-mentioned loss of orginal sale deed. If any one finds the deed,
pleasa inform at SBI HLC, Baruipur within 15 days of the publication.

Notice

Indicative Advertisement
Invited N.LT. (e-tender) by the
Block  Development  Officer,
Gangajalghati Development Block.
Gangajalghati Bankura NIT-47 of

2025-26 vide Memo No. 161
dated: 02-03-2026, ID No.
2026 ZPHD 1017467 _1 Date of
Closing of Submission
10-03-2026 upto 12:00 hrs. Other
details are available &t
whbtenders.gov.in,
Sdf-

Block Development Officer

Gangajalghati Development
Block

Gangajalghati, Bankura

Authorised Officer

Date: 03.03.2026 SBI HLC Barulpur

PUBLIC NOTICE
It is notified that Original prior Desd being no,
8468 for the year 1883 regisierad in the offics of
District Registrar, South 24 Parganas , Alipore
relgting io propery siuated under B3, formerty
Tollygunge now Charw Market in the District of
South 24 Parganas Premises no. T1MF, Prince
Baktiar Shah Road, PIN 700 033 under
municipal Ward no. 39 within the kmits of Kolkata
Municipal Corporation has bean lestmisplacad
from our client's (5. Praveen Kumar Jaiswal)
cusiody during the course of his wsual work for
which a general dairy has been lodged on 23-0:-
2026 with Chan Market Police Stgfion vide GD
Entry Mo, 2249 dated 28-02-2025
Anybody hawing cusiody of the said deed ar
having any information, claim, interast efc
thereaf may kindly infimate the undersigned
within 10 days from tha dale heneaf after which
noyClaim shallbe entertained.
SHOUMYA ROY AND ASSOCIATES
12, Govl Flace Easd, Chamber 2 & 3
Kolkzta-T006%
Ph Mo.: 033 4822 2929
E-rmail: shoumyaroy shawiliyahoo.com
Diatad: 02 03 2026

EASTERN RAILWAY
Auction Catalogue

Admin Unit/Zone @ Sealdah Division-Commercial, Eastern Railway. Auctioning
Authority : 5r. Divisional Commercal Manager, Eastern Railway, Sealdah, 2nd Floos,
Room Mo, 44, Remaote Contral Building, DR Building, Kaizer Sireet, Sealdah, Kolkatz-
FOO014, Auction Catalogue Mo.: PARCEL-5DAH-56. Auction Start (All Lots) .
120320056, 12.00 hrs. Auction Close Date/Time: 12032026, 14.00 hra. Auto
Extensions Zor @ 120 Seconds. Auto Extension Duration : 120 Saconds. Auction
type : Close Ended. Initial Cooling Off Period : 30 Minutes, Successive Lots
Clasing Interval: 10 Minules. Maximum Aute Extensions : 10 Times, Catalegue
Published on : 24,02 2026, 18,33 hrs. Decision Mode — Auto, RP Displayed — Mo,
Parmit bid below RP = Yes, Whether Right of First Refusal (ROFR) applicable;
— Mao. Standard Conditions of Contract {Version 2) : View, Cormigendum. Lot Details:
Category/Sub Category : All. Filter Lols, Seq. No,; Lot NoJ/Category; Description;
Close Date/Time: AAM; 12343-5LR-F1-5DAH-HDB-26-1 (Parcel SLR); Parcel
Space In 3LR Coach (Single Compar... ; 12.03.2026, 12.30 hrs, AAMRZ; 12329-3LR-
F1-5SDAH-AMWT-26-1 (Parcel SLR); Parcel Space in 5LR Coach (Single Compar...;
12032026, 12 40 hrs. AASS; 12363-3LR-R1-KOAA-HDB-26-1 (Parcel SLR); Parcel
Space in SLR Coach (Single Compar...; 12032026, 12.50 hrs. AAM; 13181-5LR-
F1-KOAA-SHTT-26-1 (Parcel SLR); Parcel Space in 3LR Ceach (Single Compar...;
12032026, 13.00 hrs. AMNS, 22201-5LR-F1-5DAH-PURI-26-1 (Parcel SLR); Parcs|
Space In SLR Coach (Single Compar,.: 12,03 2026, 13.10 hrs, AAJ6: 13137-5LR-
F1-KOAA-AMH-26-1 (Parcel SLR); Parcel Space in SLR Coach (Single Compar...;
12032026, 13.20 hrs, AAT; 15233-5LR-F1-KOAA-DBGE-26-1 (Parcel SLR); Parcs|
Spaca in 5LR Coach (Single Compar...; 12032026, 13.30 ~rs. AASE; 13165-5LR-
F1-KOAM-5MI-26-1 (Parcel SLR); Farcel Space in LR Coach (Single Compar...;
12032028, 13.40 hrs. AASY; 2258T-SLR-F1-5DAH-ENR5-28-1 (Parcel SLR); Parcel|
ESpace in SLR Coach (Single Compar...; 12032026, 13.50 hrs. ABM; 13151-13152-
VP-1-KOAA-JAT-26-1 (Parcel-Parcel Van); Parcael Space in Parced Van; 12.03.2026,
14,00 hrs, Rate Unit : Per Trip Licensing Fee for Seq, Mo, A&M to 849 & Per Round
Trip (Two Way) for Seq. Mo, ABA ., Trips/Days ; 1096 for Seg. Mo, AR, 157 for Seq.
Blo. AAS2 AAME & AAE: 470 for Sag. No. A3 & AADS; 4680 for Seq. Mo, AAG; 313
for Seq. No. AT and 939 for Seq. No. ABA . Minimum Increment: 0.2% for all Seq
Mo, EMD @ 10% far all Seg. No. Turnover Required : O for all Seq. Mo, Whether
ROFR Applicable? ; Mo Tor all Seq. Mo, Lot Status : RP Pending for all Seq. Mo

Actions : 1Y for all Seq. Mo. (SDAH-426/2025-26)
Tendar Notice is also available at websites | wwwoarindsanrailways.gow.in | wikw.ireps.govin

Follow us at : g @EasternRailway [[j@easternrailwayheadquarter

=Bl SME CENTRE HOWRAH (15749)

106, Kiran Chandra Singha Road, Ganges Garden Complex

A1 Building 1% Floor, Shibpur, Howrah-T11102

VEHICLE FOR
AUCTION

E-mail: sbi.15749@=bi.co.in

Authorised Officer Details: Mob.: 9674719602, E-mail: sbi.15T45@sbi.co.in

Sezed commercial carivehicle hypolhecaled o Bank will be sold in Open Auction on 10.03.2026 [Tuesday). Open
Auction will be held belween 3:00 PM to 4:00: P M. al 5Bl SME Centre Howrah 106, Kiran Chandra Singha Road,
Ganges Garden Complex, A-1 Building, 1**Floor, Shibpur, Howrah - 711102. Contact No. 9674719602

=l Vehicle Inspection Bid Rezerve Price
Description of the Vehicles Date & Time | voarof | ..  ental
No. o & Place Make | wvalue in Rs (Rs.)
Make & Model - HYUMDAI MOTOR INDIA 05.03.2026 Rs.65.000.00
1. |LIMITED ,XCENT CRDI PRIME T+| (Thursday), 2018 | Rs.1000.00 | |ud5"
Registration No. WB110 6541 Chassis No. | between 11:00 A M {including GST)|
MALAT4A1DLHM291066 Engine No.- to 1:00 P.M.
D3FAHMA44582 Bengal Parkirg
Mame of the Owner : Md Sharif {Dutbapuioar Kolkats -T000125)

{&) Metro Railway, Kolkata

e- lender i3 myviled by Pnncipal Chief Engineer, Metro Railway, Kolkata for and on
behalf of the President of India for the following work: Mame of work: Execution of
wirks for providing Divyangjan Toiled, low height ticket countar, kow heighi water booth
and Ramp al differani stations of Blus Ling of Metro Railway, Kolkala. Approx Cost
of Work: ¥ 201,86 531.91, Earnest Money: ¥ 2 50, %00/- Complation Period: 09
(Mine) Months, Date and Time of Closing: 25.03.2026 at 12:00 hrg, The Tender
Document and other details can be oblained from the website www.ireps.gov.in,

Armendrnents ! Cormgendum, if any, would be uploaded anly on the wabaite,
Abridged e-Tender Notice No.: Civil-2556-2026-{Open)

Follow us at: Bl /metrorailwaykol @9 /metrorailkolkata

Durgapur Municipal Corporation

City Centre, Durgapur - 713216, Dist.- Paschim Bardhaman
Notice Inviting e-Tender

1) Hame of the Work : Emergency Collar, Yalve azcerain along with road

resloration work within our worksite Angadpur, MaMC, Ambuja, Sail Co-0p,
Press Club, City Centre & Salbagan Site under DMC

e-Tender Mo. : WBDMC/WS/COMM/MIT-194/25-26
Tender |D : 2026 MAD 1017544 1 « Est. Amt: 5.32,322.00

Last Date : 10003.2026 upto 03.00 PM
For details - whtenders.gov.in

OMC

Sdi-
Executive Engineer, DMC

OFFICE OF THE HOOGHLY
ZILLA PARISHAD

P. 0. CHINSURAH ::
DIST. HOOGHLY

N.L.T. NO. HGL/N-095/2025-26.

For details log on to “e-procurement”
link under hitps:/iwbtenders.gov.in
and http:/l'www.hooghlyzp.org
Website,

Sd/-

District Engineer

Hooghly Zilla Parishad

E-TENDER NOTICE

NIT No.-N-19/2025-26/N24/

WBSRDA/BHT (1st Call)
Dated 02.03.2026

Executive Engineer,
WEBSRDA, Basirhat Div.
North-24 Parganas

published tender for "Maintenance
work of PMGSY Roads through
E-Marg Module®. Last date of
tender submission is before
17:00 hrs. on 19.03.2026. The
details can be obtained from
website: www.whtenders.gov.in

ad/-

Executive Engineer
WEBSRDA, Basirhat Division
MNorth 24 Parganas

That the Declarants herein being Anandalok
Properies Privale Limited purchased land
[measuring about 255 25 Dacimals at Mouza
Baniara, RS. Dag No. 1370 (LR, 1412), 1371
{L.R. 1413}, 1388 (L.R. 1430}, 1378 (LR.
1420, 1369 {LRE. 1411}, 1268 (L.R. 1410),
1367 {L.K. 1409}, 1345 (L. 1387), B.5.
Domjur, Howrah vide Registered Deed of
Conveyances Being Mo, 05934/2008 and
[D6205/2008, That the present
ownersideclarants hereby declare that the
Chain Daed baing Registerad Deed of Sale
dated 07.01.1997, recorded in Book Ne. |
Baing No. 5741987 pertaining to the above
|stated property had misplaced from the
custody of the Declarant [ Owner and
accordingly and a general diary has been
|lodged on 10,02, 2026 before the Hare Strest
Folice Siation and bearing GOE Mo, B30 by
the present Owner / Declarant. The present
Owimer | Declarant hereby declares that the
|property is free from encumbrance and the
said property has not been fransferrad
whatsoever to any party. If any parson |
authority / association | society [ financial
{mstitution / trust and | or ofher antities having
any objection / claim { demand on the above
siated properly are hereby requested to
fintimate the undersigned forthwith with
supportive fvalid documents, within a period
of 14 days from the date of the publication,
failing which any claim whatsoever shall not
be taken inlo consideration. That the Public/
person’ authority | association | society |
financial instilution | trust and Jor ather entilies
are wamed nol to deal wilth the above
|mentioned property as was slated in ihe above
stated Document and any person receiving
|or dealing with the said Documents would do
50 at thedr | his | her own risk and responsibility
{including criminal liability) and the present
Owimer | Declarant shall not be liable in any
|manner whatsoever for any loss incurred by
such person{s) on account of any such
|unauthonzed dealing

Shaktipada Banerjee, [Advocate)

EAST COAST RAILWAY

SUPPLY OF MATERIALS

Tender No. 30257045, Dt. 26.02.2026

HNAME OF WORK SUPPLY,
INSTALLATION, TESTING &
COMMISSIOMING OF DA SET 500 KVA
(336 Kw), T30V, 3 PHASE DIESEL
ALTERMNATOR SET, CPCB-IV
COMPLAINT FOR LHEBE POWER CAR
(WITH ENGINE CONTROL PAMEL)
CONFORMING TO RDSO/PE/SPECTAL!
0084-2008 REV1, WITH RCF ANNEX_-A
AND ICF AMENDMENT-1 ALONG WITH
MANUAL ISOLATING SWITCH AS PER
EDML-208, AND REMOTE
MONITORING 3SYSTEM AS PER
MCF/REL MEDTS-0006, REV-0. THE
DA SET SHALL BE WITH HOISE
REDUCTIOM FEATURES ([(WITHOUT
ACOUSTIC PANELS) AS PER SPEC.
HO. RODSOPEMSIACI0045-2008 REWV-
0, AMDT-1 WITH RCF ANNEX-C
[INCLUDES SUPPLY ITEMS; ENGINE,
COOLING SYSTEM, BASE RAIL, AT3
SYSTEM, GEMERATOR, MAIN (CGT
ALTERNATOR), CLEANER, AIR [PANEL
FILTER), ISOLATOR. BATTERY,
RADIATOR CHAMEER, I1&C PARTS),
(MAKE-CUMMINS), (WARRANTY
PERIOD : 30 MONTHS AFTER THE
DATE OF DELIVERY), QUANTITY : 2
NOS,, IN Tl : TPl Agency.
Hote ; Material to be supplied within 30
days.
Date and Time of Opening of Tender :
30.03.2026 a1 1500 Hrs

Complate details available at

www.ireps.gov.in

Sr. Divisional Materials Manager /

PR-1183/Q/25-26 | Waltair

AST COAST RAILWAY

e-Tender Motice No. ETCECONIBBES
2026007, Dated : 24.02.2026

NAME OF WORK :pa®.t:i, Euciian)

WELDING OF 20 RAIL PANELS/FREE
RAILS/2 RAIL PANELS/3 RAIL PANELS
OF ALL RAIL SECTIONS (NEW/SH) AT
SITE (IN SITU/CESS) BY USING
MOEBILE FLASH BUTT WELDING
PLANT INCLUDING CUTTING OF
RAILS (WHEREVER REQUIRED) IN
BETWEEN BUGUDA-BANIGOCHHA-
ADENIGARH SECTION OF NEW B.G.
LINE OF KMURDA ROAD-BALANGIR
PROJECT.

% 73,68 Lakh,

EMD : ¥ 1,47 400/, Completion Period of
the Work : 09 {Nine) Months,

Tender Closing Date & Time ;L8 B
hrs. of 18.03.2026.

Mo manual offers sent by Post / Courier |
Fax or in parson shall be accepted
against such e<tanders aven if thaesa are
submitted on firm’s letter head and
received in time, All such manual offers
shall be considered invalid and shall be
rajected summarily without any
consideration.

Complate information incuding e-tender
documents of the above e-lender is
available in website | www.ireps.gov.in
Mote : The prospective tendsrars ars
advised to revisit the website 15 (Fiftean)
days before the date of closing of tlender
i note any changes [/ comigenda issued
for this tender, The tenderars/bidders
must have Class-lll Digital Signature
Certificate and must be registered on
IREPS Portal, Only registered tenderer/
bidder can participate an e-tendering.
Thetendarers should read all instructions to
the tenderers carefully and ensure
compliance of all instructions including
check lists, para 3.1 {addifional check-list)
of Tender form (Second sheet) Annexura-| of
chaptar 2 of Tender documents, submission
of Annexure-B duly werified and signed by

Oswal Chamber, EI Church Lane Chartered Accountant.
dth Floor, Room Mo. 4034, Kolkaia - 700001 Chief Administrative Officer (Con)/
Mobile - 98317 09185 | | PR-284/C1/25-26) Bhubaneswar
FORMEB
PLBLIC ANKNOUMNCEKENT

{Regulatian 12 of the Inscivancy and Banknuplcy Board of India
iLiquidation Process) Reguletions, 2016}
FOR THE ATTENTION OF THE STAXEHOLDERS OF EIREHUM CHEMICALS AND FERTILISERS LIMITED.

| EER| PARTICULARS DETAILS
1. I_FEmEDTDerJrH’.e Dehior EIRBHUM CHEMBCAL S AMD FERTILISERS]
LIMATED.
2, |Dale of rexrparaton of corporate debiar [ E |

i Resgisliried

3 [Authonty under which corporale deblor & incorporated| Mnistry of Corporate Afars (ROC Kolkata -

W=t Banial]

4, |Corporate lpentity Mumber of corporate debéar

UST10WE 1581 PLCOG 442

any| of corporabs debdar

5 \Acdress of tha registered affice and prircipal office (7| Registered Address

Hedding Me. 408 3B, Foad, Ward Mo, &,
Pallishres, Arambagh, Heaghly Wesl]
Bargal, Incig, 71261

Date of doswre of Insolvency Resalulion Process 2T 26

Liguidation commencemeant dale of carparate deblor ZTI022026

Mame and registration number of the insolvancy|Sanjay Kumar Foddar

professianal achng as bguidalor BB IPA-001 PP-0180 25019 202012754

5 |Address and e-mal of fne liquidator, a5 registered with | Registered Address FD-71, Secar L, 5ak
thea Baard Lake, Kolkata - 700106
E-mnail : poddar sanfavidgmail. com

PUBLIC NOTICE

This is fo bring to the notice of all concern that one client of mine is willing to
purchase a property morsfully and parbicudarly mentioned in the Schedule hereinafler
writtem from its owner Mis, Emerald Commotrade Private Limited, having it's
registered office al Lal Bazar, Bankura, P.O. & P.5. - Bankura, District - Bankura,
Fin Code - 722101.
The abovenamed owner informed to the undersigned that the mother deed of the
property al Premises No. P-855, New Alipora, Kolkata in the name of previous
owner Dr. Ramgati Banerjee, Will of Dr. Ramgati Banerjee and Grant of Probate
dated 6ih February, 1987 by the District Delegatle Judge at Alipors being Leamead
4th Subordinate Judge Alipore under Act 39 Case No. 20 of 1985 have been lost.
The said M/s. Emerald Commotrade Private Limited duly lodged a General Diary
through their Learned Advocate with New Alipore Police Station vide G.D.Entry
No. 1463 dated 23.02 2026.
Any person having any claim in respect of the schedule property may lodge the
same alongwith proper evidence, with the underssgned within 7 days from the date
hereof, after which no cdlaim shall be entertained any my client shall proceed to
complete the sale transaction of the schedule property.

SCHEDULE OF THE PROPERTY AS AFORESAID

ALL THAT piece and parcel of entire Second Floor measuring about 800 square
feet (Covered area), (Carpet area 72728 5q.11), (mosaic flooring) comprising
Jithree) Bed rooms, 1(one) Hall Room, 1{one) kitchen, 3(three) toilets, 2{twa)
verandahs, 1{one) open roof, portion of Ground floor measwring about 365 square
feet [covered area) (carpet area 331.82 sq ft.) (mosaic flooring) comprising 2(two)
Bed rooms, 1{one) Toilel and one covered garage space measuring about 135
square feet on the Ground floor of the said building together with the undivided
share of land underneath the said storied building, lying and situates at K.M.C.
premises no. 42, Pramatha Chowdhury Sarani also known as 855, Block-P, New
Alipora, Police Sation-New Alipore, K.M.C. Ward No. 81, Assessee Mo,
110812301368, Kolkata-700053, District South 24 Parganas.

Prasenjt Pal

Advocate

Address : Raja Chambers, 4, K.5.Roy Road, Room No. 14,
Mezzanine Floor, Kolkata-700001

Mobile No. 98301723009

Date - 28.02.2026 Email ; ppal advi@gmail.com

3 horc sanx

HDFC Bank Ltd.

Registered Office, HOFC Bank House,
Senapthi Bapat Marg, Lower Parel, Mumbai 400013
Demand Noti is. 13(2) of riti Recon n of Financial

Interest Act, 2002 (SARFAESI Act).

2.Mr. Jitesh Sharma

Address: 2498, GT Road, Liluah, Bally
Municipality, Haora, Wast Bangal- 711204
3. Mr. Yogendra Sharma

Address: 24%B, GT Road, Liluah, Bally
I'-1unz-éi§al'ny. Liluah, Haora, Wes! Bangal,
Ekd

Nolice is herebygiven to you that the envelope containing the notice dated 18.02 2026
igsued by the Authorised officer of HOFC Bank Ltd. u's. 132} of the SARFAES] Act by
Speed Post AD /Registered Post could nod be effected in the ordinary manner.

The present posifion of the said facility, imits and outstanding balance as on 31.01.2026
are as under.

Assets and Enforcement of Securi

1. Unicorp International Private Limited
Address: 109/1/B, Girish Road, Belur,
Howrah- 711202, West Bengal, India

8L | MNature of | Amount of | Principal outstanding| Interest and | Outstanding
Mo.| facility |limit(in Rs.)| ason 31.01.2026 charges balance
as on

31.01.2026
fin R&.)

1 [Cash Credit| 50,00,000 31,38,580.41 4 88,530.00 [ 36,27,119.41

2 GECL 8,50,000 - - -
TOTAL | 5850,000 36.27.119.41

Motice is therefiore hereby served fo you wide Rule 3 ofthe Secunity Interest| Enforcement)
Rules, 2002 that you had availed credit facilites and on account of defaults committad by
vou in repayment, your accounts of Mis. Unicorp Intermational Privabe Limited, have
been classified as “Non Performing Asset” (NPA) on 30.04.2025 in accordance with
the Rezerve Bank of India guidelines and as such you are hereby called upon to pay the
entire outstanding amount of Rs. 3,43 59 171 25/ (Rupees Three Crore Farty Three Lakh
Fifty Nine Thousand One Hundred Seventy One and Paisa Twenty Five Only} as on
31082025 ahong with further interest at the contractual rate and other costs, charges,
incidental expenses thereto till payment within 80 days from the publication of this notice,
failing which HDFC Bank Lid. shall take possession of the secured
(mortgaged hypothecated) assels as detalled below and exercise all the rights and
powers provided u's. 13(4) of the said Act, withoul prejudice fo any of the ofher rights
provided underthe [aws of theland.

You are also pul o notice w's, 13 (13) of the SARFAES| ACT that you shall nol after the date
hereof transier the said aszet by sale, lease or olherwise withoui obtaining prior writien
consent of HDFC Bank Lid,

Details of properties morigaged to the Bank:

Flat'unit no. 2/4 containing an area of 777 Square Faat more or less (on super buil-up

basis} on the second floor in the Morthem building lving and situate at the premises No.

2498 Grand Trunk Road (previously a portion of premises No. 64 GT Road) under Polica

Station Bally within the limits of the Bally Municipality, Ward no. 20 in the District of

Hewrah, butted and bounded by: On the North: By the land now or lately Sankar Singh;

On the South: By the road to Bajrangbali Garden; On the East: By Grand Trunk Road;
On the West: By the land now orlately of Sugan Chand Agarwal,

For HOFC Bank Lid.

Sd!- Authorised Officer

Depariment for Special Operations

Jardine House, 15t Floor, 4, Clive Row, Kolkata - 700 001

Place: Kolkata,
Date: 18.02.2026

AXIS BANK LTD.

B #4152 | Localofficer ALC. Mokt Builing, 3 Floer, 1 Shokespears Sarnl, Kolluts - THTY FORSALE OF
Registered Office- “Trisha”, 3ni Floor Opp. SamarSeshwer Temple Low Garden, | MMOVASLE

Hlistwidge Abmedabad - 330086
E-Auction Sale MNotice for Sale of Ilmmovable Assets under the
Securibization and Reconstruction of Financial Assets and Enforcemeant
of Security Interest Act 2002 read with Rule 8(6) of the Security Interest

(Enforcement) Rule, 2002.

purchaser.

reason thersol.

Mote: These prices are including of GST as per applicable rate.

The vehicle will be auclioned on "As is where is basis™ and "As is what is condition”™.

a) Interested buyers shall submil their offer in prescribed lform along with earmest money equivalent Lo minimuam 10% of
lhe Reserve Price (EMD Rs. 6,500.00) by way of only SBI Bank Draft / SBl Banker's Cheque / Cheque favouring
“STATE BANK OF INDIA" before 4.00 PM on 09.03.2026. Mo cash/Mo other Bank’s Cheque will be accepled. Thay are
further requested o submil copy of KYC documents (both 1D Prool and Residence Prool) with originals along with "BID
application form™ al the ime of issuing “Sale Certificate™ from the Bank on payment of lull "Bid Amount™.

b) Bid offered below the Resarve Price will nol be accepled lor consideralion.

i The successiul bidder so declared on 100032026 by the Bank shall have to deposil 25% of the final bidding price Lo
confirm the purchase value on the same day.

i) The remaining amount have o deposil within 20003.2026.

i) Al slatutory’ misc. dues like Road Tax, Insurance, including lransfer of name elc. (il any) will be borme by the

d) The Bank resarves the nghl 1o accepl or reject any or all the offers or adjourndposipone the Sale withoul assigning any
&) Registration of the vehicle is bidder's responsibility. The respective Branch will deliver the vehicle and related papers

after full payment of the bid monay. "SBI, SME Gentre, Howrah, Ganges Garden® is no way responsible for ullimate
registration of the vehicle in the name of the bidders

Date: 03.03.2026
Place: Howrah

Authorized Officer,
5Bl , SME Centre, Howrah

Whereos

date of receipt of the said notice.

to receem the secured assets,

SYMBOLIC POSSESSION NOTICE

ﬂmm’ Home Finance Registered Office: ICICI Bank Towers, Bandrao-Kurla Complex, Bandra
(Ea

Corporate Office: ICICI HFC Tower, |B Magar, Andheri Kurla Rooad, Andheri Eost, Mumbai- 4000559
Branch Office; B/1A, 2nd Floor, Sir William Jones Sarani (Formerhy 8/1, Middleton Row), Kolkata- 700071

The undersigned being the Authorized Officer of ICICI Home Finance Company Limited under the Securitisation,
Reconstruction of Finonciol Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers
conferred under section 13 (12) read with Rule 2 of the Security Interest (Enforcement) rules 2002, issued demand
notices upon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days from the

A5 the borrower failed to repay the amount, notice is hereby given ta the borrower and the public in general that
the undersigned has taken pessession of the property described herein below in exercise of powers conferred on
himy her under Section 13(4) of the said Act read with Rule 8 of the soid rules on the below-mentioned dotes. The
borrower in particular and the public in general is hereby coutioned not to deal with the property ond any dealings
with the property will be subject to the charge of ICIC] Home Finance Company Limited.

The Borrower's attention is invited to provisions of sub-section [B) of section 13 of the Act, In respect of time available,

st}, Mumbai- 400051

gr. | Mame of the Borrowery Description of property/ Diate of Demand | Mame
Mo Co-Borrower/ Date of Possession Metice! Amountin | of
Loan Account Mumkber [Demand Kotice |Rs.)| Branch
1. |Alok Panjo (Borrower), | Mouza- Dihi, Plot No. 5, R.S. Dog No. 374, LR. Dag Mo, 17-10-2024  |Kolkata-
Sangita Barick 404, RS, Khation Mo, 28, L.R. KEhatian Mo, 3107, 2104, P.O. Rs. AT
(Co-Borrower], Nus'nbnd, P.5.- Narendrapur, South 24 Pgs Kolkata 119667002~ | Bose
LHEEODD015412458. |700150 Sonarpur O 0 Calcutta West Bengal- 700150, Road
Bounded By- Morth: 12 Ft Wide Kancha Common, South;
By Land of Same Dag Mo, East: By Plot No. 4, West: By
Land of Same Dag Mo./ Date of Possession- 27-02-2026
Z. |Alok Panja (Borrower), [Mouza- Dihi, Plot No. 5, R.S. Dag Mo. 374, LR. Dag No. 17-10-2024  |Kolkeata-
Sangita Barick 404, RS, Khatian No, 28, LR, KEhatian Mo, 3107, 3104, P.O. Rs. AJC
[Co-Borrower], Mayabad, P.5.- Nurnndmlpur. South 24 Pgs Kolkata- 51,942.19/- Bose
LHK)B00001541251. |700150 Sonarpur 0 0 Calcutta West Bengal- 700150, Road
Bounded By- Morth: 12 Ft Wide Koncho Common, South:
By Land of Some Dag Mo, East: By Plot Mo, 4, West B
Land of Same Dag Mo Date of Possession- 27-02-202

Date : Morch 03, 2026
'\,‘_F"EIEE: Kalkata

The above-mentioned borrowers(s) guarantors(s) are hereby given o 30 day notice o repay the amount, clse the
mertgoged properties will be sold on the expiry of 30 days from the date of publication of this Motice, os per the provisions
underthe Rules 8 ond 9 of Security Interest [Enforcement ) Rules 2002,

Authorized Office
ICICI Home Finance Comparny Umiteé)

100 |Aditrais ard a-real ko be used lof comespondance wilh
the: BoLackzior

Address Inlinity Berchmark, Linil Ma. 608,
Bit Floor, GP Block Seczar ¥, Sall lake
Kiolketa - 7O00E1

E-mail : poddar sanjayg@gmail com|
11, |Last dale for submission of claims SANH2026

Motice is hereby given that the Mational Company Law Tribung, Kolksta Bench has ordered rhel
commencement of lquidation of the BIRBHUM CHEMICALS AND FERTILISERS LIMITED on
ZTHNZTB0 26

The slakzholdzrs of BIREHUM CHEMICALS AND FERTILISERS LIMITED ara hereby called upan
ta submit them claims with prood on or before 280032026, fo the liguidator at the addrass rnant-:lnadl
against ilem Ma. 10,

The financial creditors shall submi their claimes with proof by electronic mesans only, Al other creditors
ray submil the claims with the prood in persan, by post or by aleciranic maans

Submissian of falss ar miskeading proaf of claims shall slfrect penalies,

In case 3 stakeholder does nol submit is cams duning the lqudalion process, e claims submitted
by zuch a slakehokder during the corporate ingahency resclution process under the Insalvency and
Bankruptcy Boand of India (Insohvarcy Resolulion Process for Corporale Parsans] Reguialions, 2016,
shall be deemed io be submiltted undar seclion 36,
Place : Kolksia

Datke ; 03032028

Sanjay Kumar Paddar
IEBIMP-00IP-P8025E019 20201 2Tk

Gold Auction Notice

Achiievers Finance India Lmtd
CIN-US1908WB1086PTCOR2 118
3218, 0. H. Road, Sakherbazar, Kolkata-08, P: 033-6606 3000
E: gold@achieversind.com, W. www.achiieversfinance.com
Waofice is hereby given for the default loan numbers of the pledged omaments of branch for
the pariod upto 21022025 will be auctionad will take place at the respective branch from
11.4% am onwards on 18-03-2026.The bidders are requested to produce Photo 1D, PAMN, 5T
1o participate in the bid an advance of Rs. 100,000 should be paid and token should be given
The succassiul bidders should transler the maney thraugh NEFTIRTGS
Thakurpulkur : 757, T586, T6T1, TT05, TT0E, TT0T, Kakdwip : 26012, 26132, 26147, 26178,
26472, 26476, 26596, 26627, 26693, 26695, 26724, 26831, 26838, 26859, 26907, 26013,
26015, Barvipur : 4996, 5037, 5002, 5942 5286, 5289, 5313, 5333, 5336, 5354, 5372, 53T,
Canning : 0686, 10245, 10964, 11154, 11648, 11655, 11667, 12281, 12203, 12299, 1230,
12310, 12313, 12675, 12677, 127049, 12712, 12725, Diamond Harbour ; 5933, 5047, 6127,
6138, 6160, 6161, 6289, 6312, 6314, 6338, 6349, 6374, 6398, Fulia : 10362, 10363, 10375,
13512, 14343, 14350, 14364, 14360, 14371, 14377, 14409, 14410, 14411, 14412, 14413,
14414, 14415, 14609, 14612, 14614, 14627, 14635, 14637, 14642, 14643, 14651, 14654,
14657, 14666, 14688, 14689, 14906, 14908, 15083, 15084, 15093, 15095, 15097, 15101,
15103, 15104, 15111, 15112, 15119, 15120, 15121. Barasat ; 1003, 1005, 1007, 1014, 1023,
1032, 1039, 1046, 1049, 1050, 1051, 1052, 1058, 1060, 1061, 1062, 1064, 1065, 1066, 1067,
1068, 1089, 1070, 1072, 1073, 1074, 1075, 1076, 1077. Dumdum ; 550, 567, 571, 578, 583,
586, 597, 625, 629, 634, 652, 653, 660, 661, 672, 673, 674, 681, 684, 600, 691, 685, 709,
T14, 724, 733, 735, 739, T41, 742, 744, 745, 749, 750, 756, 757, 759, 760, 761, 768, 770,
772, 774, TT8. Chandannagar : 278, Nayapalli (Odisha) :1371, 1415, KantaChauraha :
T3, VKIA (RAJASTHAN) : 328, 329, Chanda Magar (Hyderabad) : 5, Kukatpally {Hyderabad)
116,
Mote- If the: auction does not get completed due to any reagon, the same will be conducied
en 26-03-2026.Change in venue or dale [if any) will be displayed at the auclion cenkre and
on the company webskelwww achileversfinance com), Customer can release the gokd omaments
before the auction date. Bidders are requested o kindy refer the auction policy by clicking the
"Polzy’ tab under Abouf Us in our website werw.achigversfinance.com

Place : Kolkata Achiievers Finance India Lmitd
Date :03/03/2026 32/A, D. H. Road, Sakherbazar, Kolkata-08

Molice s hereby given to the public in general and in particular to the
Borrowen(s) and Guaranlor(s) thal the below described immovable property
morigaged/charged o the secured credilor, the physical possession of which
has been laken by the Authonzed Officer of Secured Credilor will be sold on "As
is where is", “As is whal 5" and “Whatlever there is" on B.4.2026 for recovery of
Rs. 22635132/)- due under Loan Alc Mo. 921030046015485, as on 20-12-
2024 (this amount includes interest applied till 30-10-2024) and Rs.
4542175.74/- due under Loan Alc Mo. 322060051167948, as on 20-12-2024
(this amount includes interest applied till 30-10-2024), with lulure inlerest
and cosls due 1o the secured credilor from 1) WS VINAYAK TRADERS, 2)
MR. SUDIPTA NANDY s/o Birendra Nath Nandy, 3) Mr Pradipta Nandy s/o
Birendra Math Nandy and 4) Latika Nandy wi'o Birendra Nath Nandy.

. Ploasza refor the appended avclion schedule lor necessary delails: -

Mol known 1o the securad cradilor.

g:[:uugw[;Es The purchaser, shall ascertain, the unpaid charges
(IF ANY) lowards electricily, mainlenance, Tax, any ather slalulory

dues andfor dues atc. il any, as applicabla ~
Rz 3,04,75275/- (Rupees Three Crore Four Lakhs
Seventy Five Thousand Two Hundred Seventy Five

RESERVYE PRICE

N RS.) Only)
Rs 304752750/~ (Thirty Lakhs Forly Seven Thousand
EARNEST MONEY | Five Hundred Twenly Seven and fifty paisa only) (10% of
DEPOSIT (IN RS.) |Reserve Price) through DD in favor of ‘Axis bank lid”
payable at Kolkata.
BID INCREMENTAL| Bs. 20,000/~ {Rupees Twenly Thousand only) for each
AMOUNT properly
LAST DATE, TIME,
AND VEHUE FOR | Till 07.04.2026, lalest by 04:00 PM. al AC. Markeal
SUBMISSION OF | Building, 3rd Floor, (back side lill) 1 Shakespeare Sarani,
BIDS /| TEMDER Kolkala — 700071, addressed Lo The Aulhonzed Officar.
WITH EMD
DATE. TIME. On 08.04.2026, between 11.00 AM lo 12.00 noon with
AND VENUE unlimited exlensions of 5 minules each al web porlal
FOR PUBLIC hilps:/fwww bankeauclions.com e-auclion lender
E-AUCTION documents conlaining e-auction bid form, declaration elc.,

are available n the wabsite of the Samvica Provider as

rrenlionesd Below.

SCHEDULE — DESCRIPTION OF PROPERTY 1o be sold.
SCHEDULE ABOVE REFERRED TO:

ALL THAT piece and parcel of baslu land measuring aboul 23 decmals mone or
less lying and silualed under Mouza- Hal Kalna, JL no 92, JL no 56001, 561, 628,
4156, LR Plol no 80,81, under Hal Kalna Gram Panchayal, under PS Kalna in
thee district Purba Burdwan, logethar with all the buildings and struclures
conslructed thereon.

For delailed lerms and condilions of the sale, pleasa refer 1o the bnk provided in
the secured credilor's websile e, hillpshwew.acisbank comiauchion-relail and
the Bank's approved service provider MIS C1 India Private Limiled al their web
poral hitlps:ffwww bankeauclions_com

The auclion will be conducled onling through the Bank's approved service
provider M/5.C1 India Privale Limited at lhair web porlal
hitps:hwww bankeauctions. com.

For any other assislance, like inspaection the inlending bidders may conlact Mr.
Ansuman Sengupla (Mob no 9874200014) or Mr. Rohan Ghosh (Mob no
aﬂﬂ%mm;. Authorised officer of the Bank during office hours from 230 a.m.
ko 400 pum.

This Motice should be considered as 30 Days' Notice to the Borrowers
under Rule 8(6) of the Security Interest (Enforcement) Rule, 2002,

Date: 03.03.2026 Authorized Officer
Place: Kolkata Axis Bank Lid.




